
BUSINESS ADVISORY COMMITTED

THIRTY-FIRST REPORT 

(Third Lok Sabha)

The Business Advisory Committee held a s i t t i n g  
on Wednesday, "the 18th November, 1964.

2 .  The Committee recommend a l l o c a t i o n  o f  t ime to 
th e  f o l l o w in g  items o f  Government l e g i s l a t i v e  and other  
b u s in ess  as shown against  each, item:

(1 )  The Representation o f  the People 
(Second Amendment) B i l l ,  1964. 
( Consideration  and pass ing)

(2 )  The Food Corporat ions  B i l l ,  1964 
( Considerat ion  and passing)

(3 }  The Warehousing Corporations (Supple­
mentary) B i l l ,  1964*
(Cons iderat ion  and pass ing)

(4 )  The P r o v is io n a l  C o l l e c t i o n  o f  Taxes
(Amendment) B i l l , .  1964.
( Consideration and pass ing)

(5 )  The Foreign Exchange Regulat ion  - 
(Amendment) B i l l ,  1964.
TlTonsl derat ion and pass ing)

(6)  The Wealth-tax (Amendment) B i l l ,  1964 
(C ons iderat ion  and pass ing)

(7 )  The Payment o f  Wages (Amendment)
B i l l , .  1964.
(Considerat ion  and passing)

(8 )  The Companies (Second Amendment) B i l l ,  
1964
(For re fe ren ce  to  J o in t  Committee)

( 9 )  The Court o f  Wards (Rulers  o f  Indian 
S t a t e s )  B i l l ,  1964.
( Consideration  and pass ing)

(10)  D iscuss ion  and v o t in g  on Supplementary 
Demands l o r  Grants (General)  f o r  1964- 
65.

(11)  D iscuss ion  on the  in te r n a t io n a l  
s i t u a t i o n .
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fT hours(12)  D iscu ss ion  on the Reports o f  the Uni­
v e r s i t y  Grants Commission f o r  the years 
1961-62 and 1962-63. ^  I
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_  -r (HUKAM SIHGH)
NEW DELHI, Chairman,
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